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No. DJAfTrg./WS/P&Pli/2049/2026/21 8 ‘I 30*" April. 2020
To

. The l.d. Principal District 8.: Sessions Judge (l~IQs). Central. _» - A - -
The Ld. Principal District 8:. Sessions Judge, South. Sakct .,..'__' ._u"_. E
The Ld Principal District & Sessions Judge, South-East Sake us, tn.

l Tlic Principal District 8; Sessions Judge, East. KKD, §7:74 ;
, The Ld. Principal District & Sessions Judge. North»Easl, KK I

o. The Ld. Pl'lflCl]Jil| Dl5tIict & Sessions Judge. West. THC 3 J3 W PM
\1/ The Ld. Principal District & Sessions Jadge~cum-Spl. Judge (PC ct) (CBJ), RADC ,

8. The Ld. Principal District & Sessions Judge, New Delhi, P1-[C I _
9' The Ld. Principal District & Sessions Judge, Shahdara. KKD Mqglym” pmq_§||-Rhfl ' I '
I0. The Ld. Principal District & Sessions Judge. S0ulh~West, Dwarka - _ - . _ .__ ,

Soh.: Workshop on Professional Sr Personal Excellence for Mixed Group of DI-IJS - 4 ‘I H ['1 l Hi K
Officers (Optional). _i_. 2 O ‘-

- \._,Respected Sir/Madtim r ll l Jill‘! Z/U25
As per the approved Training Calendar for the year 2026. the Delhi Judicial Aco yk if

shall he conducting a ‘Workshop on Professional & Personal Excellence’ for Mlxcd Gr§t \
of DI-IJS 8: D.IS Olficers on 29"‘ May, 2026 at the Delhi Judicial Academy. \- \_ ‘Yr;Q1-'-Kai __/

The nomination list of Judicial Officers for the aforesaid programme is enclosed as
Anncxore ‘A’. The sclicdulc oftlic programme shall he communicated in due course.

-ll is requested that nominated Judicial Officers posted in your district may kindly be
communicated about their nomination in the aforesaid programme thmugh your good officc.

ln case any Otficcr requires exemption from attending the programme. the Ld. Officer
may move application in advance through the concerned Ld. Principal District & Sessions
Judge. If the exemption is required on urgent basis, intimation to that effect may be sent to the
Academy through e-mail. followed by a formal application duly forwarded by the concerned Ld.
Principal District & Sessions Judge. Attention of the nontinatcd officers may also be drawn to
the exemption guidelines issued by the l-lon'blt: High Coun of Delhi vii-lc Letter No. 7097-
7110/DHCIGAZ./G-3I2023 dated 10.10.2023, whereby it has been directed that exemption of
nominated Judicial Officers from attending training programmes shall be considered only in
case of extreme cxigency such as medical condition etc. along with documentary proof.

The nominated Judicial Oflicers may kindly be advised not to list any judicial work for
29"‘ May. 2026, so that litigants and lawyers are not inconvenienced. In case some judicial work
has already been listed. it may be prcponcd or adjourned accordingly. to the extent possible.

Willi regards.
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Nomination List for
Workshop on Professional & Personal Excellence

for mixed group ofDHJS & DJS Officers
Oll

29?" MAY, 2026
-(ALRHABETICALLY1

Anncxure-A

Name of Officer
7 I Ms,) Present Posting DistrictN_ 0 W Posting 7

Flace of

4 DHJS
|_e ‘Anil Anti] i District Judge (Commercia[__Court) § Central THC

IQ Gautam Manan District Judge (Commercial Court) _3 ii South-West H Dwarlga
DJ I-Iardeep Kaur Jgige In-charge, Mediation Centre South-‘West Dlvarka
-lb J iten Mehra 7 District Judge _ j 10 Central F TI-IZC

U! Mona Tardi Kerketta in ASJ (POCSO) J; 1 South Sake!
O'\ Rahui liilizuia District Judge 7 I South-East Saket
-1 Rakesh Kumar Ratniauri ASJ (SC—POCSO) _ _ East _ KKD

Rarl_aPeepal< Singh ASJ (FTSC) (PQCSO) _2 Central _ THC C
KOOO Rashmi Gupta _m__zW ASJ (SFTC) Z ‘ South-West J Dwarka
5 Ruby Neeraj Kumar F ASJ (pocso) J l New Dell1i

ShefaliBarnala Tandon "W ASJ C W 6 New Delliiw Pl-[C
,_¢|—n |\_}l_| Sonam_§ingh-I ) __ ASJ(POCSQ) C 3 New Delhi Pl-IC

W15 Sumit Dalal _ JointRegistrar (Jucficial) N ouc D
114; Surabhi Shanna Vats ASJ _ f 4 Shahdara KKD

I5 Vidhi Gupta Anangi 7=TS5<1=Is¢><r<¢>_ l East 7 J KKD
16 Vinod Kumar Meena District Judge _1_O_ J West J THC

ms W__ "F
l7_ Alka Singh W CCJ-cum-ARC _ West Tug itls AnugyaCl1auhan _) Relieving JMFC/Civil Judge Soutli Saket l

_19 Anuradha Sonkcr JM First Class 12 South-West Dwarka
F20 ‘Aviral Shukla Fujl_'[_i§{e Secretary, DLSA J South Stzket
[21 Bhanu Pratap Singh ___ JM First Class 2 South Saket
22 Bharat Aggarwal ACJ-cu_rrl-_CCJ-cum-APFC _ Central if THC
23 Bhawna Rattan if JM First Class (NI Act)____ Z 10 South-West _)Dwarka

E4 Charu Asiwal ACJ-cum-CCJ-_Al_1_C Sliahdara KKD
25 Chhavi Bapsal ’.IM_First Class (Mahila Court) w ‘Eli 3 West J ”THc_
26 Deeksha Rao Municipal Magistrate Dwarka

*2? Deeksha Sethi W "JM First Class st
South-West”
South-West J Dwarka

*2s Deepikafitadav _ Relieving JMFC/Civil Judge _ South-West Dwarka )
29" Deshna Jain 7 __ RelievingJMFC[Civilludge 7 7_ New Delhi Pl-IC
30 Divya arora VJM First Class (Mahila Court) l South-West Dwarka
31 Galini_a Carg JM First Class _(ljI Act) 8 Central I H Tl-IC

)32 Uyotiw ____ 1 RelievingJMFClCivilJudge $0utlt;East Saket
J33 Kunal Soni JM First Class (Digital Traffic Court) _ East fil{l'<p_
J34 Mansilyialik __ 7 ) ACJM W 2 _ Cflfliilifll THC _

\.. /35 Neha Mittal AC]M 3 Rouse
Avenue|_,

36 Nidhi Singh if JM First Class (Mahila Court) _) it South-ll/(est

PI-[C Y‘

i Dwarka



t Name of Officer . 1 . . J Place of7 7 (M777/7M5.) 7 Present Posting No Dlstrlct 7 Posting .

737 PranjaIiPrakasl1 JM First Class (Digital Traffic Court) _ 1 North~East KKD7
_38 ‘Preeti J IM First Class F " 3 Central THC"

39 RahulVerma Principal Magistrate. JJB-I = Central l_ 7 l » Camp
fl Kingsway

l 740 lSanya Singh 7 77 77 7 JM First Class 7__77 -J East 7 KKD
4| Sarthak Panwar 7 Ciyil Judge l\J South-West Dwarka K7742 Ysllreddlle 'l'ripa_tl1i I gm First Class (N1 Act) IQ *East7 KKD 7

743 Shruti Shanna-ll (Ki J.\/I First Class (Mahila Court) l.'-J West THC
44 Sl1ubl1angiA§gahMa17 JM First Class (N1 Act) 77 ‘-1 South-West Dwarka
45 Shubhangi Srivastava _JM First 7C1ass(NI Act) U1 South-East Saket
46 7St17r7z717bhi Rastogi 7 JM First Class (NT Act) ._4 South-West Dwarkaj
477 7Sl/7ayam Siddha Tripatliy 7JM First Class 7 l\J South-West Dwarka

Sewa Kutir.
48 Visvesh Principal Magistrate, JJB-Ill 7 J Central J Kingsway

7 _ 7 7 7 J 7 7 7 Camp

qw-
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Do lll Judicial Academy

No. DJA/Trg./WS/P&PE/2049/2026/,2X sq

free
firb,

30"‘ April, 2020
To

. The Ld. Principal District & Sessions Judge (I-IQs), Central, T -CW -~ ‘--fa;7_~7__- "'_‘“‘
The Ld. Principal District & Sessions Judge, South, Saket M‘

. Th Ld.P‘ 'alD' ' &S ' Jud S th- - . '

. The Ld. Principal District & Sessions Judge, North-East, ,. ,.

. The Ld. Principal District & Sessions Judge, West, THC 3 ii Z020
\,7/.’ The Ld. Principal District & Sessions Judge-cum-Spl. Judge (PC ct) (CB1), RADC

8. The Ld. Principal District 8.: Sessions Judge, New Delhi, PHC ' _
9. The Ld. Principal District & Sessions Judge, Shahdara, KKD 7 §¢Q§|h;:5gg;g go-M ¥hg ‘
10. The Ld. Principal District & Sessions Judge, South-West, Dwarka. ._-_-_ _, - . , .1 _,___=

Sub.: Workshop on Professional & Personal Excellence for Mixed Group of DHJS & DJS
Officers (Optional).

Respected Sir/Madam.

As per the approved Training Calendar for the year 2026, the Delhi Judicial Academy
shall be conducting a ‘Workshop on Professional & Personal Excellence’ for Mixed Group
of DHJS & DJS Officers on 29"‘ May, 2026 at the Delhi Judicial Academy.

The nomination list of Judicial Officers for the aforesaid programme is enclosed as
Annexure ‘A’. The schedule of the programme shall be communicated in due course.

It is requested that nominated Judicial Officers posted in your disnict may kindly be
communicated about their nomination in the aforesaid programme through your good office.

ln case any Officer requires exemption fi'om attending the programme, the Ld. Officer
may move application in advance through the concerned Ld. Principal District & Sessions
Judge. If the exemption is required on urgent basis, intimation to that effect may be sent to the
Academy through e-mail, followed by a formal application duly forwarded by the concerned Ld.
Principal District & Sessions Judge. Attention of the nominated officers may also be drawn to
the exemption guidelines issued by the Hon’ble High Court of Delhi vide Letter No. 7097-
7110/DI-IC/GAZ./G-3/2023 dated 10.10.2023, whereby it has been directed that exemption of
nominated Judicial Officers from attending training programmes shall be considered only in
case of extreme exigency such as medical condition etc. along with documentary proof.

The nominated Judicial Officers may kindly be advised not to list any judicial work for
29"‘ May, 2026, so that litigants and lawyers are not inconvenienced. In case some judicial work
has already been listed, it may be preponed or adjourned accordingly, to the extent possible.

With regards.
,, Y - f'thfu1l ,:l:'~@ilcl°a.9 Btoucit 77 7 om? 3,1,. y

Encl. .' As above '1.’
Q) 1' /(lstajesh1&9 nar Singh)

Rbi °‘ll|2<n,¢.

e rlnclp lstrlct esslons ge, ou East, Sake Hm, lee.
The Ld. Principal District & Sessions Judge, East, KKD §$1-§ 2 Q y
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